IN THE COURT OF HHJ SMT. N. T. GHADGE

COURT 39 AD-HOC ADDL SESSIONS JUDGE

DAILY BOARD Dated 02/11/2020

Sr. |Case No. Police station Stage Next Date

No

1 |BA 2079/2020 Mahim Reply

2 |BA 1890/2020 Mulund Hearing

3 |BA 2116/2020 Mulund Hrg.

4 |SC23/2017 Sion A/stmt.
(H.Ct.TB)

5 |SC854/2015 Nagpada Argument

6 |SC729/2017 Antop Hill A/stmt.

7 |BA 1983/2020 Dharavi Order

8 |ABA 929/2020 Shahu Nagar Hrg.

9 |ABA 1043/2020 |Nirmal Nagar Hrg.

10 |ABA 1118/2020 | Ghatkopar Reply/Hrg

11 |/ABA1170/2020 |V.B. Nagar Hrg.




SC 2098/2019

12 |ABA 1298/2020  Bhandup Reply
13 |ABA 1299/2020 |Nirmal Nagar Reply
14 |ABA 1312/2020 |Mulund Hrg.

15 |MA 1158/2020 in|Nagpada Reply

Sheristedar, C.R. 39




IN THE COURT OF HHJ SMT. N. T. GHADGE (C.R. No. 39)
DAILY BOARD Dated 03/11/2020

Sr. |Case No. Police station Stage Next Date

No

1 |SC96/2018 Bhoiwada Argument

2 |BA 2060/2020 Pant Nagar Hrg.

3 |BA 2095/2020 Kurla Hrg

4 |BA 1897/2020 Mulund Hrg. P.H.

5 |BA 2009/2020 Ghatkopar Hrg.

6 |BA 2123/2020 Sahar Reply

7 |ABA 1269/2020 |Kherwadi Hrg.

8 |SC 840/2019 Byculla Hrg. On BA

9 SC499/2016 Kanjurmarg Hrg. On BA

10 |SC 39/2018 Mankhurd Hrg/order
on Appln.

11

12

Sheristedar, C.R. 39




IN THE COURT OF HHJ SMT. N. T. GHADGE (C.R. No. 39)
DAILY BOARD Dated 04/11/2020

Sr. |Case No. Police station Stage Next
No Date
1 |BA 2059/2020 Mulund Hrg.
2 |BA 2080/2020 Bhandup Hrg.
3 |SC602/2017 Shivaji Nagar PH/Hrg.on
BA
4 |SC681/2019 Bhandup Hrg on BA
5 |ABA 1053/2020 |Kurla Hrg.
6 |ABA 1108/2020 | Nirmal Nagar Hrg.
7 |BA 2135/2020 Kurla Reply
8 1SC102/2014 Andheri A/stmt.
9
10
11

Sheristedar, C.R. 39



IN THE COURT OF HHJ SMT. N. T. GHADGE (C.R. No. 39)
DAILY BOARD Dated 05/11/2020

Sr. |Case No. Police station Stage Next Date

No

1 |BA1135/2020 Chunabhatti Hrg/

2 |BA1988/2020 Shahu Nagar Hrg.

3 |BA 2102/2020 Shivaji Nagar Reply

4 | ABA 1099/2020 |Dharavi ° Hrg.

5 |ABA 1040/2020 | Nirmal Nagar Hrg.

6 |ABA 1042/2020 | Nirmal Nagar Hrg.

7 |ABA 1023/2020 |Bhandup Hrg.

8 |BA 1135/2020 Chunabhatti Hrg.

9 |MA 268/2020 in |Navghar Reply
ABA

10 |SC 223/2016 Colaba Hrg.on BA

11 |SC 512/2020 Kurla Hrg.on BA

12 |SC 647/2019 Mankhurd HCTB

Charge

Sheristedar, C.R. 39




IN THE COURT OF HHJ SMT. N. T. GHADGE (C.R. No. 39)
DAILY BOARD Dated 06/11/2020

Sr. |Case No. Police station Stage Next Date

No

1 |BA 2100/2020 Shivaji Park Hrg.

2 |SC 385/2020 Mankhurd Hrg on BA

3 |SC01/2018 Byculla Hrg. On BA

4 |SC637/2020 Byculla Appearance

(SC 01/2018)

S5 |SC378/2020 Pant Nagar Hrg. On
appln.

6 |ABA 1052/2020 |Mulund Hrg.

7 |ABA 1081/2020 |Bhandup Hrg.

8 |ABA 1120/2020 |Dharavi Hrg.

9 |ABA 1166/2020 |Wakola Hrg.

10 |SC 226/2020 Wakola Hrg.on BA

11 |SC 68/2016 Shivaji Nagar Hrg.on BA

12 |SC 280/2017 MRA Marg Hrg. On
appln.

13 |MA 254/2020 Vikroli Reply

Sheristedar, C.R. 39




IN THE COURT OF HHJ SMT. N. T. GHADGE (C.R. No. 39)
DAILY BOARD Dated 07/11/2020

Sr. |Case No. Police station Stage Next Date

No

1 |SC78/2019 LT Marg Hrg. On BA

2 |ABA 1251/2020 |Dharavi Reply

3 |ABA 1247/2020 |VB Nagar Hrg.

4 |SC1525/2019 Kurla Hrg./order
on Exh.

5 |SC170/2011 Andheri Defence
Witeness

6 |SC309/2016 Shivaji Park A/stmt

7 |MA 453/2019 in|Dharavi Reply

ABA

8

9

10

11

12

13

Sheristedar, C.R. 39




